HIGH COURT OF JAMMU & KASHMIR AND LADAKH
(Office of the Registrar General (camp) at Srinagar)

Eamsan

No.: 472 of 2026/RG Dated: 01.04.2026

In view of the superannuation of Shn Arun Kumar Kotwal,
One Man Forest Authonty and Shn Manzoor Ahmad Khan, Speclal Judge
[UAPA), Anantnag on 31.03.2026, fallowing alternative arrangements are
hereby made, vl further orders:-

i, Presding Officer, Industnal Tribunal and Labour Court shall hold
the additional charge of One Man Farest Authonty, and

W, Adduonal District and Sessons Judge, Anantnag shall hold the
acditional charge of the court of Specal Judge (UAPA),
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